ANNEXURE-S

List of stakeholders as on: 02.07.2025
List of Operational creditors (Government Dues)

Name of the carporate debtor: M/s Independent TV Limited;
Date of commencement of liquidation: 17.03.2023;

(Amount in )
Details of Claimant Detuils of claim received Details of claim sdmitted I
Whether lien / Amountof [any mutual Amount of Amount of
m—r i s s Amaunt covered by len | i shareintotal  |contingent. [dues that |4 T Lcluim under Claim ﬂr;“_i._n“...... Remarks, it any
Governent Dateafreceipt  |Amotnt claimed Natureof claim  [or attachment 5 tof clwims | claim may be set [Tt i ention Disbursed b
admitted i removed?
pending dispasal (Yes/No) admitted off
AC/DC GST CENTRAL EXCISE  DIVISION 1, No claim or il received during liquidation process, thercfore, we
1 GST Department  {PUDUCHERY 19869 19869, oc NA NA NA NA consider claim as filed during CIR Process.
0.00 CLAIM ADMITTED,
Dy COMMISSIONER OF COMMERCIAL TAX, Claint sdmitted, no modification or updation claim filed by ereditor
2 GST Department |GST DIVISION', 2nd Stage BANGALORE 3725963 3725963 o NA NA NA NA
008
3 e X | Assistant Commissioner of Commercial Taxes, i Sad e NA NA NA i | Claim Admitted
partment |1 GSTO-20, Bungalore-560052 8970 18970, 4
! Assistant Commussioner of Commerew! Taxes. 2428432 Amount s, 24,38 432 is rejected bein the said already been paid and
4 | OSTDeputment  INGSTO-01, Bangalore-560052 7054166/ 4625734 o i i ik A NA the same infimated to GST on 11012023
Join Commissioner, Direcorate of Commercial Cliim Admitted
5 GST Depurtment — [Taxcs, West Bangal, Kolksta 13,04 2023 3335253 3335253 oc NA NA NA NA
0.07
Tapan Kumar Samangi, CT & GST Officer, o claim or mail reveived during liquidation process, therefore, we
13 GST Deyp i $32915) 532915 oc NA NA NA NA consider claim as filed during CIR Process.
0.01 (CLAIM ADMITTED,
Tapan Kumar Sarangi, CT & GST Officer, Claim Admitied
7 GSTL m, 12042023 14407 34407 oc NA NA NA NA
0.00
Office of Asstt Commissioner of COST, Division No clam or mail received during liquidation process, therefore, we
8 ST Department  |SCO 407-08, Panchkula (137962) 174936 174936 oc NA NA NA NA consiter claim as filed during CIR Process.
000 CLAIM ADMITTED,
Assistant Commissioner (Siate Tux) Raipur Circle-3 No clam or mail received duting liquidation process, therefore, we
9 GST Depariment  |Chattisgarh 13292 13292 oc NA NA NA NA consider cliim as filed during CIR Process,
000 CLAIM ADMITTED,
Excise and Tasation Officer, Panchkula (110043) Claim Admitted
10 | GST Department 03042023 110043 110043 oc NA NA NA NA
0,00
| Commercial Tax Department Uttar Pradesh [No claim ar mail eceived during liquidation process, therelore, we
11| GST Deputment  |Gomtinagar, Lucknow 699062 699002 oc NA NA NA NA consider el as filed during CIR Provess.
001 CLAIM ADMITTED,
[ Commereial Tax Officer, Autonagar Circle , Mo eleiin or mail received during liuidation process, therefore, we
1 GST Department | Vijsywada AB6T203! ARGT203] oc NA NA NA NA consider claim as filed during CIR Process,
0.10 CLAIM ADMITTED,
Deputy Commissioner of CGST and Central Exeise Claim Admitted
13 GST Department | Commissionerute, Bebipar IV 12042023 43405802 ARA05802 oc NA Na NA NA
1.04
Deputy Commissioner of CGST and Central Excise s 66507684/~ admitied as 4 contingent subject to the disposal off
" GST Deparment | Commissioncrte. Belapur 1V 12.04.2023 92330930 0c NA NA 66507684 - NA 23823246 NA wiit petition vide WP No, 92402018
Deputy Commissioner of CGST and Central Exgise Claim Admitted
15 | OST Departmen | ComminEdc Rethinie FO1652960 601652960 oc NA NA NA NA
1289
Deputy Commssone ST and Central Exense Tnterest amount i rejected being na proof of evidence of calculation
16 | GSTDepariment |Commissionersie, Helaput [V 12042023 6124044347 IRETONIAE oc NA NA NA 2237034501 NA of interest
3219
Department of Gonds & Service Tax, Mahaashtea Mo claim received during Liquidation Process, only mail feceived to
Ruigad Divisi equest fior consider the same as filed during CIR Process.
| asToepemen [T 3 24032023 16767 1996767 oc NA NA NA NA .rn.c.”_ aﬂmﬁw - i
0.04
| Assistant Comnissioner of Commercial Céntral & i y Cluim Admitted
it GST Department. [ e Service Tax Div 1304 2023 33468 33468 oc NA NA s NA NA
E ANTARIX CORPORATION LTI seceived during liquidation process, therctore, we
19 Qovernaieal G545307% 65465078 oc NA NA NA NA s Tl duriag IR Process
Departenent i




The sid ability anrrisc upon admission of claim, the netioe received
from EPF Department regarding PF of employees, Therefore, the

20 PFDepartment | EPF Department 3315285 3315285 NA NA NA ctaim admitted on the hasis of refelting amount in balance sheet. [t
will be treated ax government dues as per tie provision of Law.
067
21 | Custom Department |Centrsl Warchouse Corporation 2659499 2659499 NA NA NA Claim Admitted
0.06
oner of customs, General, ACC Mumbai
Customn 35965253 35965253 NA NA NA Claim Admitted
077
6998485468 4666691605 100% 66307684, 2265286179
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